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Government of India
Ministry of Commerce & Industry

Department of Commerce
Directorate General of Foreign Trade 

Public Notice No:  35 (RE: 2012)/2009­2014

New Delhi: dated:  6th December, 2012
     

In  exercise  of  the  powers  conferred  under Paragraph  2.4  of  the Foreign Trade Policy,  2009­14  and Paragraph  1.1  of  the Handbook  of Procedures
(Vol.1),  the Directorate General of Foreign Trade hereby notifies a new SION bearing number C­ 2056  in  respect of  the export product  “Lead Free Powder
CuSn8Ni1”. The new entry would be as under:­

 
Export Item Quantity       Import Items Quantity allowed
Lead  Free  Powder
CuSn8Ni1

100 Kg. 1. Copper Ingot
Or

Copper Scrap

92.82Kg
 
94.64Kg

  2. Tin Ingot
Or

Tin Scrap

8.13 Kg
 
8.29 Kg

  3. Nickel Ingot
Or

      Nickel Scrap

1.05  Kg
 
1.07 Kg

 

2.         Effect of Public Notice:­

There was no SION earlier for the export product “Lead Free Powder CuSn8Ni1” in the Engineering Product Group. This has been notified now.

 

(Anup K. Pujari )
Director General of Foreign Trade

E­mail: dgft@nic.in
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